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ALL INDIA COUNCIL FOR TECHNICAL EDUCATION
NOTIFICATION
New Delhi, the 17th July, 2014

All India Council for Technical Education (Prevention and Prohibition of Ragging in Technical Institutions,
Universities including Deemed to be Universities imparting technical education)
(1st Amendment) Regulations, 2009

F. No. 37-3/Legal/AICTE/2009.—In exercise of the powers conferred under Section 23 read with Section
10 (b), (g), (p) and (g) of AICTE Act, 1987, the All India Council for Technical Education hereby frames the All India
Council for Technical Education (Prevention and Prohibition of Ragging in Technical Institutions, Universities including
Deemed to be Universities imparting technical education) (1st Amendment) Regulations, 2009,

The word “Affidavit” wherever appearing under Clause 5, Sub-clause (3),(4).(6), (7). (8), Clause 6, Sub-clause
(g), (i), Clause (7), Sub-clause(2), Clause 9, Sub-clause (2), Clause 10, Sub-clause (f), and Clause 11, Sub-clause
(b) of All India Council for Technical Education (Prevention and Prohibition of Ragging in Technical
Institutions, Universities including Deemed to be Universitics imparting technical education) Regulations, 2009
would be substituted with the word “Undertaking”.

Dr. K. P. ISAAC, Member Secy.

[ADVT. [II/4/Exty./162/14]

Printed by the Manager, Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054.



